F. No. 14-07/CESTAT/CPIO/ND-RP/2019 ( <)
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 14-07/2019

Subject: Information sought under RTI Act, 2005.
Sir,

Please refer to your RTI application no. RTI/053/2018 and
RTI/054/2018 dated 11.02.2019 received in this office on 15.02.2019, under
RTI Act 2005.

This is to inform you that the information sought in the RTI application
is not related to Customs, Excise and Service Tax Appellate Tribunal, West
Block, No. 2, R.K. Puram New Delhi. This is also to state that the information is
not under the jurisdiction of CESTAT.

CESTAT NeW Deglhi
Date: 21.02.2019
To:

Sh. Ram Das Manav S/o Lt. Shahab Singh

110, Karbla Gali No. 09, Firozabad,
U. P.- 283203
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Public Information officer (P10)

Assistant Registrar,

Customs, Excise & Service Tax,

Appellate Tribunal, West Block No. II, R.K. Puram, New Delhi, 110 066
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To,

Public Information officer (PI10)

Assistant Registrar,

Customs, Excise & Service Tax,
Appellate Tribunal, West Block No. ]I, R.K. Puram, New Delhi, 110 066
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